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PAPERS LAID ON THE TABLE

MR. DEPUTY CHAIRMAN: Now, papers to be laid on th&able
...(Interruptions)... Shri M. Veerappa Moily...(Interruptions)... Papers to be laid on
the Table ...(Interruptions)... Yes, continue this..(Interruptions)... Yes, you continue;
if this is democracyyou continue...(Interruptions)... Papers to be laid on thable
...(Interruptions)... Shri M. Veerappa Moily...(Interruptions)... Not there. Dr Girija
Vyas. ...(Interruptions)...

Report and Accounts (2012-13) of CGEWHO, New Delhi, LBDB,
Kavaratti and related papers

THE MINISTER OF HOUSINGAND URBAN POVERTY ALLEVIATION (DR.
GIRIJA VYAS): Sir, | lay on theTable, a copy each(in English and Hindi) of the
following papers:—

[ (@ Twenty-third Annual Report and\ccounts of the Central Government
Employeesielfare Housing @Qanization (CGEWHO), New Delhi, for
the year 2012-13, together with theuditor's Report on the
Accounts.

(b) Review by Government on the working of the above Organization.
[Placed in LibrarySee No. L.T. 10706/15/14]

i (@ Annual Report andAccounts of the Lakshadweep Building
Development Board (LBDB), Kavaratti, for the year 2012-13, together
with the Auditor's Report on théccounts.

(b) Review by Government on the working of the above Board.

(¢) Review by Government on th&nnual Accounts of the above
Board.

(d) Statement giving reasons for the delay in laying the papers
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mentioned at (ii) (a) above. [Placed in LibraBge No. L.T. 10707/
15/14]

...(Interruptions)...
I.  Notification of Ministry of Shipping

II.  Annual Administration Report and Accounts (2012-13) of Calcutta Dock
Labour Board, Kolkata and related papers

. Annual accounts (2012-13) of various ports and related papers

THE MINISTER OF SATE IN THE MINISTRY OF RARLIAMENTARY
AFFAIRS AND THE MINISTER OF SATE IN THE MINISTRY OF PLANNING
(SHRI RAJEEVSHUKLA): Sir, on behalf of my colleague ShrikG Vasan, | lay on
the Table:—

. A copy each (in English and Hindi) of the Ministry of Shipping
Notification No. GS.R. 376(E), dated the 18th June, 2013, publishing the
Chennai Port Trust Employees' (Classification, Control and (Appeal)
(Amendment) Regulations, 2013, under sub-section (4) of Section 124 of
the Major PortTrustsAct, 1963. [Placed in LibrarySee No. L.T. 10879/
15/14]

Il. A copy each (in English and Hindi) of the following papers, under Section
5(E) of the DockWorkers' (Regulation of Employmenict, 1948:—

(@ Annual Administration Report and\ccounts of the Calcutta Dock
Labour Board (CDLB), Kolkata, for the year 2012-13, together with
the Auditor's Report on théccounts.

(b) Review by Government on the working of the above Board. [Placed
in Library. See No. L.T. 10605/15/14]

. (1) A copy each (in English and Hindi) of the following papers, under
sub-section (2) of Section 103 of the Major PomtistsAct, 1963:—

() (@ Annual Accounts of the Paradip Pofrust, Paradip, Odisha,
for the year 2012-13, and tiAeidit Report thereon.

(b) Review by Government on th&nnual Accounts andAudit
Report of the above Pofrust. [Placed in LibrarySee No. L.T.
10604/15/14]



